RAJASTHAN HIGH COURT, JODHPUR
ORDER

No.Est(RIS)Y ‘33 12010 Date: 28.04.2010

On aceount of promotions of cfficers in the rank of CIM / ACIM in the District

ludge cadre as Additional District & Sessions Judges & Additional District & Sessions
Judges (Fast Track), the following transfers / pastmﬂs of the officers in the rank of CIM ¢
ACIM are made with immediate effect :-

S.  Name ol officer _—F:(;-]"l }T{ﬁ l‘v"in:r:
N, Sarva Shri : i Sarva Shri
| |
VO IS— L ! ) 2
01, Ajay humar madh ACIM, CIM, 1'Géli“mzsl':u Ram
|Suj:mgarh _ Ganganagar |
I _{(Churu) . ]
02, Ganesh Kumar ACIM CIM,' Mukesh
(Communal Kota Bhargava
T Riots), Kota |
03.  Gopal Bijoriwal rAClM_ I‘C-JM, !.ﬁvinush
Baran Pratapgarh lChEmdra Sharma
{L‘. ‘Ratan L:ﬂ Mnu;a ACIM, C‘JM ESudhirl .Parcck
: | Nagaur - Ajmer \
- ((Merta) L o
05. ‘Mahesh Kumar Sharma. | ACIM, CIM, Omi Purohit
| Phalodi Pali |
o (Jodlhpur) |
06. {Jitendra Singh ACIM, CIM, Prithvi Ra
| | Khe:tri Barmer Sharma
s - *|(hunjhunw). |
07. 'Khyali Ram Sharma ACIM, | | CIM, Ms. Urmilza
(ON REQUEST) Karanpur Churu Verma
5 (Genganagar) ;
08. RamaShanker Verma | ACIM, CIM, Devendra Dixit
| Gangapurcity  |Udaipur
_i " ~ |(Sawaimadhopur)
09. | Yogendra Sharma ACIM No.J, CIM, Rajendrn Kumar
.. . Dikaner Stkar |
10. ; Dhirendra Singh Rajawat  |ACIM, CIM, B.L. Bug‘lh.}
| Chomu . Jalore
. (Jaipur District)
11. !ishwari Lal Verma ACIMNo,  |CIM, . 'L D.Kiradoo
| b |Jodhpur -« |Jodhpur ‘
12. | Sanjoev Mago ACIMNo:10,  |ACIM \Mdhem 2 Singh
: Jaipur City (Economic '
| Offences), -.
| jﬂipﬂ[’ {:lt}’ 4




Lad

L]
J.Hanumangarh)

e e e ——— — — e, —

. Mukesh ACIM, CIM, ' Satish Chandra
' |Lalsol Karauli |
N W ey
.14. Deep Chandra Joshi ACIM, ACIM, Yudhmhx
S S Jhalawar Jaipur District | | Sharma.
15, Satish Kumar Vyas ACIM, CIM, | Laxman Singh
(ON REQUEST) | Gulabpura Rajsamand
e | |(Bhil'vara) ;
’ ' T s
6. Ms.Chandra Kala Jain |ACIM, CIM, | Tanveer
o o0 Pl Jhunjhunu | Choudhary
7. I\d“:.\h Kumar Gupta —i—hCﬂ.fI,' CIM, |'Ms. Madhvi
‘ Bhinm Bhilwara  Dinker
ey _ ~ |(Rajsamand) _ |
18, Ashok Kumar Agarwal ~ |ACIM, CIM, |Sandu.p Kumar
(O Dhariawad . |Sawaimadhopur Sharma
e | (Pratapgarh) - i
19. *Anil Kumar Arya |ACIM, 1.:*-\.C.FM No.3, | Shashi Kant
| (ONREQUEST) |Bilaa Jodhpur 45harm1
Al 5N ’(,] odhpur) : , .
2. ’vh Indu Pareel-\ | . |ACIM, ;CJM‘ ilhumerai
| Rajgarh, {Jhalawar :Chnu 1an
i Ty b SRR SR
Mmmj Kumar Saharia 'ACIM, Spl. Cuur?éECJM Nol iJag “flr::hdr.
- for Communal |Special Court, | Sharma
' Riots Cases, IDA, Jaipur |
Jaipur City [
LR o e — = P O
© 13, .(nwmd A-:rarwal ACIM, | CIM, 'Pawan Kumar
‘ _' — _- Daisa iz'?a]'f.\nar Sharma
23 [Sahab Ram Motyar ACIM ’\103 | CTM Rajeshwar 51rr£,n -
(ON RI:QUES'I) | Bilaner | _J_Hﬂnumanﬂarxi e CE
;"4 Budhi Prakash Chhangani |ACIM, CIM, 'Ms Raj Vyas
| (Tef..can Nagaur |
_ |. (Pali) -
12 1;1{1\«1 Prakash Sharma AlCIM, . |ACIM(Rly.), |Kamal
{ ! H 1l | Cl ani
- !_ Jhunjhunu ~|Bikaner ~ |Chhangani -
’?’6 'Saush Ch'mdm Kaushik  |ACIM, CIM, | Naipal Singh
_ ___i Tonk | Sirohi e
:Puran Kumar Sharma ACIM No.1 CIM, Mahaveer
m Jeipur City |Jaipur City | Swami |
’?b Mq Reeta "Iﬁjpal ACIM, |CIM, Kamal Prakash
; Bandikui Dausa |Saxena
o ( Dausa) . 3
“9 lkm hna Chandra Mod ACIM _LJM (Pradecp Kumar
| !_ Hegun Chittorgarh | Jain
L Chittorgarh
o wewsw |
30. [ Vinod Kumar Soni |ACIM, CIM, | Shyam Sunder
! sangaria \Jaisalmer Lata

c:?“;-_.

—— —— — T



31, Bharat Bhushan Gupta | ACIM (Railway), |CIM, | Sushil Kumar
; e Kota |Bundi Jain
32 h\‘mp Chand '@uihar |ACIM, :;ACJM No.5, - |Smt. RLMH
] _LU_N REQUEST)  |Mera Kota | Bhargava
33. ’{ijem Kumar Hingar ACIM, ACIM, Arun Kumar
_I,ON REQUEST) 'Nathdwara }Bhilwara Dubey
| .. |Repamand) | |
34, \aimk I\ledl S}nrma ACIM, |ACJM (Rly.), . ;' Sohan Lal
Sojal | | Ajmer ' Sharma
- (Pal) |
33, EM::‘ Manju Chouhan ACIM, CIM, | Rajesh Narain
i Suratgarh Tonk ‘Sharma
B R (Ganganagar) _ | P
36. Rokesh Katara IACIM Ne.2, CIM, iRajr:ndr& Singh
e Bikener Bikaner B
37. Mukesh Srivastava |ACIMNod,  |ACIM, Spl. | Manoj Kumar
Bharatpur ' Court for Comm. | Saharia
| 'Rmt: Cases, © |
| '}ﬂlpl.ll‘ Cm* |
38, ﬁHan Mnhm Gupla ACIM, ;ALJM fEharm Bhushan
(ON REQUEST) Karauli | (Railway), | Gupta
s : Kota ‘ e
39. -Ms.Shilpa Sameer ACIM No.6, 1ACIM, Dhuendm sinah
: Jaip ar City Chomu(Jaipur | Rajawat
District) é
10, Anil Kumar Sharma ACIM, ACIM No.6, Mw Shilpa
-LGN REQUEST) Uniara Jaipur City  Sameer
. (Tork) | -
41, |.«:am1r Hussain Sayr:d ACIM, ACIM No.1, IRl Kmhﬂ
. {(ON REQUEST} Badi Sadri Bari ‘M]bhl‘&
! i (Ch torgarh) (Dholpur) l ol
42, !llari Narain Saraswat ACM, . ACIM, Mahfzsh Kumar
L Nok ar Phalodi l 'Sharma
s (Hawmangarh) | (Jadhpur) e
43. |Mahendra Kumar Mehta .ACL'M,.' ACIM, Ajeet Kumay
' CBI Cases Court, |Nathdwara Hinger
Jodhpur |(Rajsamand) i "
4, éNarzﬁn Singh ACIM, ACIM, Yogesh Kumar
i : Karore Blum Gupta
e (Udaipur) (Rajsamand)
| I TR e B e
143, 'I Ms. Rekha Sharma " |ACIM, ACIM. | Mahendra -
(ON REQUEST) . |Rajsamand CBI Cises | Kumar Mehta
. i _ ' Court, ! odhpur | ]
46.  Bhanwani Shanker Pandiya | ACIM |ACINS, Ashok bew aur
: | Cht oti Sadri Sojat ESharma |
__._i_ . (Pratapgarh) | (Pali) A
|'\/hdhu Sudan Sharma ACIM, - !:AC‘J M., iJ itendra Singh
| Par ratsar |Khetri . i
i ) (Merta) ' (Jhupj hunu} |
r:?"';-"-' N




48. 'Ms. Poonam Durgan’ 1ACIM No 3, |ACIM, | iMS. Arli
R Ajmer Kishangarh Bhardwaj
AU o (e}
- 49. 'Ms. Arti Bhardwaj ACIM, 'ACJMNo.l,  |Puran Kumar
i Kist angarh j]alpur_ City Sharma
. o _ |(Ajrer) | @
50. Ms. Mohita Bhatnagar | ACJM No.3, ‘ACJM Nol,  |Ajay Kumer
Alwar 'Beawar | Sharma-l
| - - (Ajmer) |
51, Bal Krishan Mishra ACIM No.1, iACJM N::a} IYmgendra
- (ON REQUEST) \Bari \Bikaner |Sharma
. \(Dholpur) | |
2. SmtAmhnaMishra  |ACIMNo2,  |ACIMNo2, |RskeshKatera
{ON REQUEST) - Barn Bikaner a
. (Dholpur)” | Lok
33 '_Smhtl E\umar.lam CIM, (CIM, 'Nmndrahnu ar
e Bundi . |Bharapur Sharma
e ajugMnlﬁanﬁ.gmwahli |ACM, iﬂCIMNn.B, ;Ms.MohEta
S | Kishangarhbas | Alwar ‘Bhatnagar
L |(Abvar) | SR i
33 ?Tiruputi Kumar Gupta ‘ACiMi. EACIMND.S, K.C. Atwasia
|(ON REQUEST) {Ai{lcm Jaipur City |
- |( Jhalawar) S
NOTE -
1) The oflicers ae directed to- hand cver .charge
in accordance with order No.24,P.I dated
23.11.1998.
(2) The officers who have been transfer* | on their
own request shall not be entitled to claim
distrubance allowance and joining time.
| _ BY.ORDER
c'.-?“-? Sihaia

REGISTRAR GENERAL



	ScannedImage-10.jpg
	ScannedImage-11.jpg
	ScannedImage-12.jpg
	ScannedImage-13.jpg

